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BEFORE THE REG STRAR PANKAJ BHANDARI
Wit Petition(s)(Cvil) No(s) . 406/ 2013
RE- | NHUMAN CONDI TI ONS I N 1382 PRI SONS VS Petitioner(s)
VERSUS

...... Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)

Date : 03/11/2014 This petition was called on for hearing today.

For Petitioner(s)
By Post, Adv.

For Respondent (s)
Saakaar Sardana, Adv.

Ani p Sacht hey, Adv.

Ashok Pani gr ahi, Adv.

Bal aji Srinivasan, Adv.

D. Mahesh Babu, Adv.

Gopal Si ngh, Adv.

Nupur Choudhary, Adv.
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M P. Singh, Adv.

M shra Saur abh, Adv.

Sanmir Ali Khan, Adv.
Tapesh Kumar Singh, Adv.
Cor porate Law G oup, Adv.
K. V. Jagdi shvaran, Adv.
G Indira, Adv.

Aviral Saxena, Adv.

Surya Narayan Singh, Adv.
Pragati Neekhra, Adv.

Ut kar sh Sharnma, Adv.
Ashut osh Kr. Sharma, Adv.
Rachana Srivastava, Adv.
Sushma Suri, Adv.

Sapam Bi swajit, Adv.
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Ashok Kumar Singh, Adv.
Digitally signed by
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Reason: P. Venkat Reddy, Adv.
Tapesh Kumar Singh, Adv.
Mohd. Wagvas, Adv.

T.M Si ngh, Adv.

Ranj an Mukherjee, Adv.
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K. N. Madhusoodhanan, Adv.
Rudr eshwar Singh, adv.
Samir Ali Khan, Adv.

K. Enatoli Senmm, Adv.
Amit Kumar Singh, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

File not received.

Li st again on 10.12.2014.

( PANKAJ BHANDARI )
Regi strar



